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Bulk  drugs under category I and II 

2827. SHRI PRAVIN KUMAR PRA-
JAPATI: Will the Minister of INDUSTRY 
be pleased to state: 

(a) names of the bulk drugs, which fall 
under category I and II Drugs Price Control 
Order being produced by Hoechst, Pfizer, 
Glaxo, Merck. Sharp, Roche, Ethenor, 
Geoffary Manner, Fairdeal Corporation. 
Wockhardt, F. Merck and Organon; 

(b) what is the licensed capacity and 
•what was the production during the last 
three  years,  yearwise  of each drug; 

 

(c) what is the price fixed of each by 
Government and charged by each of these 
companies; 

(d) names of drug which fall under price 
exempted category produced by each of these 
companies along with licensed capacity and 
production during the last three    years, 
yearwise ; 

(e) names of formulations based on these 
drugs along with selling price of each during  
1979  and  19S5; and 

(f) names of drugs where production 
exceeded than the permitted capacity which 
falls under category III and IV of these 
companies? 

 



223 Written Answers [ RAJYA SABHA ] to Questions 224: 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETROCHEMICALS (SHRI R. K. 
JAICHANDRA SINGH): (a) and (b) A 
Statement giving the details of Category I 
and II bulk drugs produced by the 

companies  referred  to  and  other  details as 
asked for is attached. 

(c) The prices fixed for the drugs under 
Drugs (Prices Control) Order, 1979 referred 
to in the Statement are given below:— 

  

 

Sales him over of vitamin preparations etc. 

2828. SHRI PRAV1N       KUMAR 
PRAJAPATI;   Will   the  Minister of  IN-
DUSTRY be pleased to state: 

(a) what was the annual sales turn over of 
vitamin preparations. Iron preparations, 
Appetite stimulants and tonics of Abbott, 
Glaxo, Pfizer, Bayer, Marind, Merck, Parke 
Davis, Hoechst and Tthanor during the  last  
three  years,   year-wise; 

 

(b) what was the percentage of sales of 
above mentioned products of each heading of 
preparations to their total sales turn over 
during the above meniioned period; 

(c) what was the price of each formula-
tion of above mentioned preparations during  
1980     and   1985; 

(d) which are the products being mar-
keted by these companies under price 
exempted category or without price approval 
along with name composition and therapeutic 
indication of each; and 


